181 Calling Attention

[Shri Vidya Charan Shukla]

city will lead to enhanced production in
factories in th, coming months. Thus,
favourable factors combined with various
steps taken by the Government are expected
to increase the availability of essential
commodities and help in keeping inflationary
pressures under check.

6. Government is keeping a continuous
watch on the prices and availability of
essential commodities. Certain measures to
tighten up Supply Administration are about to
be taken, alongwith some amendments in
Essential Commodities Act. In this task, let us
rise above party politics, and I appeal to all
Hon'bl, Members to cooperate with the
Government in tackling the problem, of pric,
rise with determination.

1 AM.

MR. DEPUTY CHAIRMAN: Calling
Attention will be taken up after lunch. Now,
ther, is a message from the Lok Sabha.

MESSAGE FROM THE LOK SABHA

Parliamentary Committee to review
the rate of dividend payable by the
Railway undertakings to the General
Revenue

SECRETARY-GENERAL: Sir, I have to
report to the House the following message
received from the Lok Sabha signed by the
Secretary of the Lok Sabha:

"l am directed to inform Rajya Sabha
that Lok Sabha, at its sitting held on
Monday, the 4th August, 1980, adopted the
following resolution: —
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"That this House do recommend to Rajya
Sabha to agree to associate 6 members
from Rajya Sabha with the Parliamentary
Committee to review the rate of dividend
which is at present payable by the
Railway"Undertaking to General Revenues
as well as other ancillary matters in con-
nection with the Railway Finance vis-a-vis
the  General Finance and make
recommendations  thereon and to
communicate the names of th, members so
appointed to this House."

2. 1 am to request that the concurrence
of Rajya Sabha in th, said resolution, and
also the names of the members of Rajya
Sabha so appointed, may be communicated
to this House.

3. A copy of Lok Sabha Bulletin—Part
1, dated the 4th August, 1980, containing
the resolution adopted by Lok Sabha on the
4th August, 1980 regarding constitution of
Parliamentary Committee is enclosed."

ot Suawata @ #Ed A7 w1
T =R gw & fer wafea a3y sodfy

The House then adjourned for lunch
at four minutes past one of the clock.

The House reassembled after lunch at five
minuteg past two of the clock Mr. Deputy
Chairman in the Chair.

CALLING ATTENTION TO A ATTER
OF URGENT PUBLIC
IMPORTANCE— Contd.

Rise in Prices of Essential Commodities —
Contd.

SHRI ARVIND GANESH  KUL-
KARNI: Sir, at the outset, I have to
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thank myself because after travelling through
rough weather for about 50 minutes, now we
have come to the constructive part of today's
business. So, w, have to thank ourselves for
this.

Sir, I have gone through the statement of
the Minister and I am one with him,
particularly when he says in the last para: In
this task let us rise above party politics and i
appeal to all hon. Members to cooperate.
Here, Sir, I am one with the sentiments
expressed by the hon. Minister because this is
how the call of the people, the people and the
masses are groaning. So, to take any political
advantage out of heavy and crushing price
rise, will be a sin against poor people, against
humanity as a whole. However, Sir, I would
now make a few points and hope the hon.
Minister will give us cogent reply, which will
at least help us to appreciate, and understand
th, problem.

Firstly, Sir, as soon as h, took over the
ministership, I had made a point and did not
agree with his suggestion that th, sugar price
will remain static at Rs. 6. I asked him
subsequently, would you assure that it will
not reach Rs 8 a kg-? H, said: I think it will
not reach Rs 8 a kg. But now I think the
saturation point has come and it has already
crossed the level of Rs. 8 in the retail market
and God knows, whether it will reach Rs 12
or Rs. 15 by October.

Then, with regard to the price rise, the
Minister must now appreciate that it is not a
party affair because there is a widespread
rioting, la,, and order problems are created in
the district from which hon. Jagannath Rao
Joshi comes and about four to six persons
were killed. Heavy toll has to be paid for this
and God alone knows how far It will spread.
Therefore, unless some> drastic measures are
taken,
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this problem cannot b, taken care of or the
laissez faire economics cannot be practised. I
am not for taking over of everything because
I know ye cannot manage, we do not have
managerial inputs, but some view, what you
call commodity to commodity basis, could be
taken.

Here, Sir, I am not going into the indices
published by the Reserve Bank. They have no
relevance also because the indices are
increasing day by day. Two days back my
wife purchased some material because she
iately joined me, came to Delhi on 31st July.
Some material had to be purchased. She said
that sh, wanted to go to Super Bazar and th,
INA market. We made some purchases and
these are the prices, these are the bills, and
these ar. the figures in the retail market of
Delhi. Sir, I would draw your attention to
only two or three items as j do not want to
take time of the House. Soap: Here the
Finance Minister and the Civil Supplies
Minister stated that th, soap prices will not
increase, on the contrary, they would
decrease. But, Sir, here are the bills for the
soap purchased. From th, bills I can see that
the soap prices have also increased. Hamam
soap was Rs. 1.90; now it is Rs. 2.10. Cinthol
is round about Rs. 4. Pears soap—nobody
uses it; so I do not bother about it. Coconut
oil tin was Rs. 22.80 in the Super Bazar and
Rs. 25.50 In Darya Ganj. In July, Sir, it was
Rs. 20. T am only quoting three instances
here. 1 have got the bills with me. Masoor
black was Rs. 4 in July. In Super Bazar it is
Rs. 4.40 and in Darya Ganj Rs. 4.45. Chana
Dal was Rs. 3.75 in July. In the Super Bnzar
now it is Rs. 4.35; and in Darya Ganj it is Rs.
4.40. Alongwith this, he will be surprised to
know this. I do not know whether he has en-
quired about it or not. He says there is a
Control Cell. Here is the latest report from
Sangli. W, in our party have got an
organisation which goes into the market and
examines the
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weight and th, rates. This report shows that
Rin soap which ,as Rs. 2.30 is now going to
b, sold at the same price but the weight has
been reduced from 135 grams to 125 grams.
This is one example which we have found
out. Swastik detergent was previously being
marketed as 180 grams. Now it is being
marketed at the same price but the contents
ar, 160 grams. Lux was previously 100
grams; now it is 30 grams. Detergent 777 was
180 grams: now it is 170 grams. So, a
reduction in weight nas taken place so far as
these articles are concerned.

I would like the Minister to take a serious
view of this reduction in weight on the part of
the manufacturers. Sir, I would lik, to make a
suggestion. It is not for him; he is a Minister;
it is for the Government, particularly the
Prime Minister. Here is a Minister without
any authority whatsoever, T do not understand
what the Civil Supplies Ministry is. I just had
a talk with him. I asked him: "Can you
procure?" H, said, "No, I cannot procure".
"Then what are you doing?" "I am
monitoring". What type of monitoring he is
doing? He is doing a clerks job of writing
down the rates available in the markets and he
has no power of allotment. He has nothing to
allot, except some imported goods which
have got nothing to do with the domestic mar-
ket and the rural market. For heaven's sake, I
would request the Minister to place our views
before the Pnm, Minister. It is not fo, giving
him wiy powers as a friend of mine, but it is
for giving powers to the Civil Supplies
Ministry.

SHRI BHUPESH GUPTA (West Eengal):
How can he do? He cannot do very much
because at the source things are there.

SHRI ARVIND GANESH KUL-KARNI:
What I am suggesting is that _ unless
procurement and distribution “are the functions
of a complete Ministry by itself, nothing can be
done. The usual reply come that we should
strengthen the consumer movement etc.  Thig
is all a tall talk. He also
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belongs to a rural area; we all belong to rural
areas. We know what type of public
distribution system is there. It is not
functioning as it should. You may increase
the number. Quantitative increase can be
made but qualitative increase requires some
sort of a different approach and for that
purpose at least the essential commodities
have to b, procured and they shouuld be
taken over by the Government from the
manufacturer. That was my suggestion
previously also. For the last five or six years |
have been making this suggestion, also when
Mr. Dharia was donning your Ministry, that
unless 30 to 40 per cent of tnese commodities
are allotted by the Government for the public
distribution system, no public distribution
system can make any worthwhile impact.

Sir, I have got two or three points more. |
am aware, Sir, that you are in a hurry, but [
cannot be. T have to put forth the views of
my party and peoples views also.

MR. Deputy CHAIRMAN; Please make
your point.

SHRI ARVIND GANESH KUL-KARNI:
I am not making any political speech. If that
were the case and if just like my friend, Mr.
Kalpnath Rai, I had to do bombarding I
would not have taken time, T am not inte-
rested in making such a speech, I am
interested in that 1 should help the
Government bring down the prices.

MR. DEPUTY CHAIRMAN: Please put
your question.

SHRI ARVIND GANESH KUL-KARNI: I
want to suggest that strengthening of the
consumer movement along with
strengthening of Consumer Councils is
necessary. | have become a member of the
Consumer Council of India. What is the
mechanism with the Government of India in
his Ministry to strengthen the Consumer
Councils and the consumer movement
through which they can educate people about
adulteration, shortage in weight, qua-
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lity and so on, particularly ladies who do the
shopping mostly because menfolk go for
work and many times it is the ladies who go
out for shopping? Unless these Consumer
Councils, at the district level also, are
encouraged, the schemes of the Civil
Supplies  Ministry cannot mak, any
worthwhile impact.

Sir, about buffer stocks I mentioned last
time also. His Ministry must have som,
authority to create buffer stocks in items lik,
sugar, oils and certain other strategic essential
commodities. Then, Sir, sometimes there, is
over-production of certain items like onions,
etc. But where are the godowns or cold
storage facilities for such items? The Minister
may say it is the Agriculture Ministry's job,
but since his is the co-ordinating Ministry, h,
must take some initiative in drawing up an
integrated plan for th, storage and supply of
such materials.

Sir, he last point which I want to make is
that prices have risen. It is no use blaming the
Janata Government or any other Government.
Now th, baby is in your arms. You promised a
stable Government and stable prices. But
actually all your promises have no relevance
today and peopie understand what type of
prices they have to pay at present to live.
There are many sorts of things and I do not
want quote them all here. But the most
Important point is, this price rise, apart from
hurting the poor and the middle class people,
is creating law and order problems.. Par-
ticularly for sugar—that is what I told him
about—you should make some commodity to
commodity ap-, proach whereby sugar which
is now with th, traders is immediately taken
over and sold at Rs. 6 a kilo. You have given
imported sugar for the Bombay market and
there it is sold at Rs.6 a kilogram. But in the
rural areas no imported sugar is available.
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The Agriculture Minister had sta
ed that nothing has been given to tr
soft drink manufacturers, but we ai
very sure and I want to be categor:
cal about it. You have not given i
1 know, because you cannot allot any
thing. But industrial users like Camp
Cola and Parle have been given an
they have been misusing it; they hav
Dot even reduced the prices. Bi
it is a political favour. In the cor
text of the la\sr problem th price "ise is very
staggering and i trill be in the best interests
of th Government that prices are brough
down.

SHRI VIDYA CHARAN SHUKLA Sir, I
am very grateful to the hon Member for
having given some constructive suggestions.
We shall certainly take them into account
whilt we take th, corrective measures froir
tim, to time. About sugar, we always
respectfully hear his views because he
knows , lot about this particular commodity.
Therefore, while we are trying to tackle the
difficult situation, we shall certainly try and
see that th, sugar prices do not rise beyond a
certain figure even if we have to take very
strong measures. We are prepared for it.
We are already talking steps to see that the
prices  of sugar and other things like
khandsari and gur, which is consumed by
the weaker sections and in the rural
areas—all these three items fall under the
category of the sugar  sub-group
commodities—are brought  down by taking
heavy action against the hoarders and the
blackmarketeers.

About th, functioning of th, Super Bazars,
I have taken note of the information the hon.
Member has given. I will check on it. I am
glad to hear from him that at least in the
Super Bazars the prices are less than what
they ar, in the open market. There are two
categories of soaps, as you know, the cheaper
variety and the costlier variety. I am not sure
whether Cinthol falls into the cheaper variety.
Hamam, according to my present in-
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formation falls into tne cheaper variety. Therefore,
the price rise there is uncalled for. We will look
into this.

About the Consumer Councils, I entirely agree
with the hon. Member. We propose to give these
particular bodies, which wer, neglected during the
last threa years, a great encouragement and we
want to use these organisations, to build up a
strong consumer resistance movement in the
country. We know the limitations. In the rural
areas, where there is a big and widespread
population, such resistance movements are hard to
generate. But wherever we can generate this kind
of consumer resistance— and a strong consumer
resistance at that—we shall go all but to help them.
Whatever help this Council wants, we shall give.
We have asked them to give their requirements and
we shall do our best to help them so that they can
organise a big consumer resistance movement in
the country.

Buffer-stocking is done by various bodies like
the Food Corporation of India, NAFED and a few
bodies like them. But I agree that now that the
Civil Supplies Corporations have been formed by
the various States, they should also in some nodal
points do buifer-stocking of essential commodities
so that they do not have to depend entirely on the
monthly issues by the Food Corporation of India
and other all-India bodies. This action we have ta
ken, and I hope this will produce rs (suits in future.

st weqaTe T (I9T wEW)
Feaqrifr wEww,  wrEer HET
wEYzT ¥ AR WA T H Y
¥ | ger my fF serhEnr feafr
FT AT TR AT T TAF FTIO
Y gory ¥ Fogrew T gl B
AT gaT AT IR Ag e
frget ST WEET AT Sl
oYT Trerarl Af F wTow wreAs
¥ goreer gt & 1 Swawmfy wEEd,
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% g0 5991 FediF & Wi
faaar &1 waww wwTEETET BT ¥
g\ EW S § wifqs wEaw 5O
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g B % T w1 owwogAr w9,
TeE™l F "1 ST §7, ...

SHRI BHUPESH GUPTA: i am very glad
that you said that non-developmental
expenditure should be cut. I think you hav,
said that.

SHRI VIDYA CHARAN SHUKLA: What
I have said was

SHRI BHUPESH GUPTA: Will you ask
your Chief Minister of Karna-taka not to ride
or use a Mercedes Benz car at a cost "of Rs. 6
lakhs? r think If Prime Minister Mrs. Indira
Gandhi can travel—or you—in the Hindustan,
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Shri Gundu Rao can also ride a Hindustan
and not a Mercedes Benz at a cost of Rs. 6
lakhs.

SHRI VIDYA CHARArT SHUKLA: Th,
limited point I was making was that tlie
expenditure"" under public distribution was
being taken as non-developmental civil
expenditure. Now we have already moved
into th, matter to make it part of the Plan and
tak, it as a Plan and development activity and
not as a non-plan activity.

§ET %W 9IW ¥ 5§t aF a9
¥, MR agy wewer ¥y axT A ug
a & 5 N Fm safer & faers
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SHRI BHUPESH GUPTA: Sir, I realise'
when I ask questions that much of the subject
is not within his authority. He is concerned
with civil supplies. But the causes for the
price rise are to be traced almost in all other
spheres of life.

I am glad our Finance Minister— super—
complacent Finance Minister— is here. Sir,
according to him, nothing is rising very much.
After the Budget, only marginally, here and
there, certain items have been affected. The
items on which he has put taxes in. his Budget
are absolutely free from the price rise. Sir. i
had a better opinion of Shri Venkataraman. I
have known him for many years' and he is a
knowledgeable person. All I say is that his
Budget policy, }, the whole scheme of his
Budget, has a negative impact on the prices,
that is to say, it is pushing up the prices
irrespective of whether a particular item has
registered a higher price or a lower price. The
trend is one of growing .inflation, escalating
inflation.

Now, Sir, i, the last financial year,
according to th, wholesale price index,
inflation was 20 per cent. It appears from
whatever material we have collected from
various sources, including his sources, that
this year inflation ,i, likely to be at the rate of
30 per cent. During the first few weeks of this
calendar year, the prices rose by 32.7 per cent.
In the post-Budget period, the prices jumped
up by 12.2 per cent. Since the presentation of
the Budget, our calculation is, on the basig of
the material that we get from the Government
and other sources, that it has increased by
more than five per cent.  This is since the
presen-
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tation of the Budget in June last. Now, Sir,
this is the position. Here, Sir, I must point out
that the middle class is particularly hard hit.
According to the studies that we have mude,
on a, average, a middle-class man has to
spend Rs. 55 to Rs. 60 per month more than
what he was spending immediately before the
Budget to maintain his pre-Budget standard of
living. Now, these are gathered from the
economic data and many papers have also
written on this subject. Now, Sir, what I find
is that the essential commodities, commodities
of common consumption, are constantly
registering rises in their prices which hit the
common man. This is one of the most
disturbing features in the present inflation.
But, so far, no step ha; been taken. One of
your election slogans was that you would hold
the price line. But exactly the opposite you
have done; exactly the opposite is happening.
The price rise is unprecedented now except
for one year during the whole of the last two
decades. This inflation is unprecedented and it
is at an unprecedented rate. This is a strange
thing. Now, Sir, I need not go into suger and
other things. But I will give my suggestions.
Middle-class people particularly and all the
other sections are hit at the same time. But,
paradoxically, Sir, the jute growers and the
farmers are losing. The jute prices have
collapsed and you can understand what will
happen to them. Now, you have given here the
export duty on turmeric. The turmeric prices
have collapsed and you have put Rs. 2 per kg.
or so as export duty or Rs. 200 or so per
quintal. That you should have avoided. What
i” now need is that physical possession of the
essential commodities should be there. How
do you do that? It has been stated very clearly,
and earlier also—I repeat —that without
physical possession you cannot ensure
supplies. Without physical possession, how
can y°" ensure supplies? And that can be done
by two ways: First, by nationalising certain
essential commodities. Why textiles should
not be nationalised? Why sugar should
not be
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nationalised? Why can't these be nationalised
so that you can have physical possession? Sir,
the standard cloth production has gone down
and the superfine and finer varieties of cloth
have been produced to make super-profits by
the big mill-owners. This is number one.
Then, secondly, commander all the stocks
from such industries in order to distribute
them. These are the two essential things.
Sugar and textiles should be nationalised.
Nationalisation should take place. But they
will not do that. (Time bell rings) I am
finishing, Sir.

Then, Sir, deficit financing is there. You
have to curb deficit financing. You have
said that deficit financing b, ofthe order
of Rs. 1,400 crores. It never happens.
I think deficit financing would be well over
Rs. 2,500 ci'ores. Then, distribution
through fair price shops: It is a myth now.
Now, Mr. Dharia did not work it out. We
had been hearing that within six months it
would have been dons.  But nothing has
bee, done during the entire Janata rule.
Today vigorous efforts should be made
to improve the distribution system; that has
become a myth. The number needed is
more in th, villages and in the towns.
Popular committees should be attached to the
distribution centres or shops.  That is very,
very important. Money supply shottld be
checked. These are the causes which have
given rise to price rise. Ostentatious ex-
penditure by the Government must be cut. I
gave you one example, i can giv, you
many examples. I was shocked when I
read the Karnataka Chief Minister.. .(Time
bell rings).

MR. DEPUTY CHAIRMAN: Please
conclude.

SHRI BHUPESH GUPTA: That way,
Government cannot set an example by not
cutting out non-essential and  non-
development expenditure. Sir, it should be
seen that credit is being diverted, even now
by the public sector banks through various
industries and others for speculation, pro-
fiteering and hoarding. This can be
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found out. They believe in God. I think that
should be realised.. (Time bell rings). Now,
these are some of the measures Government
should take.

Sir, you have rang the bell. I do not wish to
say very much, iwould only like to say that,
as Mr. Kalp Nath Rai has expressed the
sentiment and others have expressed, unless the
economic policies are changed, the Civil
Supplies cannot do much. Their job is like that
of a postman to deliver letters. To some
extent, they responsible, of course, i have
mentioned the public distribution system. But if
you do not strike at the source, prices cannot
come down. Mr. L. K. Jha and many others
are demanding more and more doses of
concessions to monopolists and my friend,
Mr. Venkataraman, is yielding to them—
yielding to them. Now, the philosophy of the
Government seems to be to give more  and
more  concessions. The Prime Minister
wants increased production. Well, Sir,
production should be increased. But we have
seen, when production has reached the peak
level as inthe case of food, prices have not
gone down. We are punished if th,
production increases; we are punished if
the production goes down —because of the
economic structure and the situation.
Therefore, I suggest that the basic policies
should be changed. Sir, he has made an
appeal. That is a very interesting appeal.. ..
(Time bell rings) I also appeal that let us rise
above party politics. Iappeal to all hon.
Members to cooperate with the
Government in tackling the problem of price
rise with determination.

Then, Sir, may I ask the Government to
disengage itself from the growing and
deepening commitments to monopoly capital.
If you liberate yourself from the clutches of
the big money and monopoly capital,
hoarders, profiteers who are very much
crowding around you now, I think the co-
operation will be fruitful, otherwise'— Mr.
Venkataraman and Mr. Shukla, how can I
cooperate when you are surrounded on all
sides by the monopolists, and when you are
embracing
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them, kissing them, hugging them, giving
them concessions.. (Time bell rings). This is
why I say that you should liberate yourself.
Then you will get cooperation and you will be
able to build something.

I am very sorry if I have hurt anybody's
sentiments. I have always used a very
amorous word—and very amorous people
they are, I think. (Interruptions)

SHRI VIDYA CHARAN SHUKLA: Sir,
we are not at all hurt by what the hon.
Member has said, because he hag made a very
constructive contribution to this Calling
Attention by giving very good suggestions,
and what he has said about the middle class
and the exploited class is true. I accept, in the
light of what Kaip Nathji had to say earlier,
that these are the sections which are the
hardest hit.

SHRI BHUPESH GUPTA: All sections.

SHRI VIDYA CHARAN SHUKLA: These
are particularly the hardest hit sections, and
our first attempt should be to ameliorate their
condition. About the popular committees, we
have taken a decision that in the new control
mechanism and the public distribution system
that we are devising, popular committees, that
is, committees which are non-official, will
have the predominance. That means the
committees in which the non-officials will
have the oredominance. They will have a very
important role to play in this system. We hope
that we will have the cooperation of all the
opposition parties who are interested in
constructive politics. The public distribution
system, as I have mentioned earlier, had to be
revamped completely and has to be put on a
permanent footing for which we have already
made a public commitment. About the
economic policies, etc., which the hon.
Member into refered to, i think will be best
dealt with by the Finance Minister when he
replies
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to the Finance Bill probably tomonow.
Therefore, I would not take the time of the
House on this.  (Interruptions) As far as the
last point of the hon. Minister is concerned, it
is quite interesting. [ must say that i have been
her, in Parliament for the last 22 years and
I have see, most of the people going around.
But as far as the people in authority are
concerned, for the last 14 years, since 1966
when Mrs. Gandhi came into power—
before that I was not in Government and,
therefore, f am not abl, to say anything about
that—I would say that no black-marketeer or
hoarder has been encouraged by the Prime
Minister or by any of us.  Therefore, if
somebody says something of that kind

SHRI BHUPESH GUPTA:
Wanchoo Committee report came during the
prime ministership of Shri-mati Indira
Gandhi.

SHRI VIDYA CHARAN SHUKLA: If
somebody saying anything like that has
definite information, I would be very happy if
it is passed over to us. I would see that
corrective action is taken. From the side of the
Government and from the side of the Minis-
ters of the Government, there would never be
any encouragement to these people and we
would certainly have no connection or any
sentiment for these people. We want to put
them dow, as firmly as th, hon. Member
would like us to do.

SHRI SYED SHAHABUDDIN (Bihar):
Mr. Deputy Chairman, Sir, I would like to
draw the attention of the hon. Minister to the
fact that not only has the price rise or its
monthly quantum reached unprecedented pro-
portions, but in fact the price rise i* now
taking place at an accelerated pace which is a
dangerous signal for the economy. In this
connection, I would like to refer to the
statistics relating to the period from say
January, 1979 onwards when the rate of rise
every quarter has been larger than in the
preceding quarter. Mr. Deputy Chairman, the
rise in prices is not a limited phenomenon,
limited to
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any region or limited to any particular
commodity or group of commodities. It isi in
fact, a nation-wide phenomenon and covers
practically all items of mass consumption. I
am sorry to point out to you, Mr. Deputy
Chairman, a statement attributed to the
Finance Minister that in the cas, of
commodities the price levels have stabilised.
That is not a fact, at least as it appears from a
perusal of the daily newspapers. It appears to
me that th, last budget has injected a fresh
dose of inflationary potontial into our
economy. We have, of course, the imported
inflation and we have an infinite capacity for
administrative mismanagement. We have the
political vested interests which go on
operating whichever party be in power. We
have also, I am sorry to say, the ethos of our
society in which making a quick buck,
profiteering, is sometimes considered to be a
part of one's dharma. Despite all this, we have
placed sufficient powers in the hands of the
Governmentt through the Essential
Commodities Act and through the Act for
detaining black-marketeers that was approved
this year. I am afraid—I do not have any
statistics to show that the powers vested in the
Government have been utilised. 1 would,
therefore, like to ask the Minister to give us
some specific information about the extent to
which these powers which the Government
had taken with great fanfare, have been
utilised. Secondly, i would like to know
whether the credit policy is being manipulated
in a manner so as to reduce the field of
operation for blackmarketing and hoarding in
these essential commodities. We have already
spoken enough in this House about building
up the public opinion against scarcity and
against price rise. The consumer movement
has to be strengthened. I would suggest that in
every mohalla and in every village we ought
to have mohalla or pan-chayat committees to
supervise the working of the public
distribution system. About long-term solution,
I will take lust one minute. Personally I have
com, to feel that our present
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approach is inadequate and is bound to fail.
Our present approach consists in controlling
retail distribution partially and leaving
wholesale distribution convoletey free and
unlimited, uncontrolled and unregulated. I
would suggest to the Government and I would
like to have the views of the hon. Minister on
thig point whether it will not be worth-while
for the Government to control the wholesale
distribution of all essential commodities of
mass consumption, in fact, if necessary, to
nationalise it and then to leave the retail
distribution completely free because I se. that
the mischief is really being done at the level
of hoarding at the whole sale level. And I
would suggest that while the retail trade is left
free, at the same time, the co-operative
movement can, of course, be given a new
lease |of life so that it can compete with the
retail trade and try to keep the limited
capacity of the retailer to make mischief or
play mischief with the economy also at bay.

Therefore, to sum up, Mr. Deputy
Chairman, Sir, I would like to know to what
extent the powers under the Essential
Commodities Act are being utilised to curb
blackmarketing and scarcity, to what extent
has the Government used the fiscal powers
and the credit policy in controlling this price
movement, and finally what does the
Government suggest as a long term solution
to this problem because, many a time, we in
this House, almost once in a week or twice in
a week, have been discussing this problem.
Of course, the most emphasis is ever on sugar
but we know that our cup of bitterness as a
citizen is absolutely full and who will pay the
price everybody knows.

SHRI VID"A CHARAN SHUKLA: Sir, th,
hon. Member is quite right in saying that the
inflationary ~pressures that started from
March, 1979 have gone almost unabated since
then. We have now started the measures
which, we hope, will be able to stall this
pressure. But, as the hon. Members would
understand, this will bound to take a
little'time. As far as the powers that are
available to the Gov-
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controlling the hoardei's and punishing the

blackmarketeers and other anti-social

elements in the trade are concerned, itis no

doubt that the State  Governments  have

launched 'thousands of prosecutions, “ose

about 60,000 to 70,000 have been launched

but most of them have come to naught by the

utilisation of various loopholes that are

available in otherwise quite a stringent

Act and quite a comprehensive Act. And we

propose to plug these loopholes, and in a

very short time we will be coming forward

with an amendment to this Essential

Commodities Act so that this Act can be

utilised with a greater effectiveness and

properly to bring to book all these people who

are indulging in anti-social activities

Sir, the preventive detention provision that is

available to us has been used in many cases.

In some case-s, in good many cases, people

were let off by the advisory boards. But,

at  present, there are 134 such persons

who are under detention because of many

activities which are not only against the

nation's interest but which are really

destroying all the economic benefits that

we are offering to the people I am glad that

this point has  been touched upon by

the hon. Member about the wholesale

trade. There is no doubt and it is absolutely

correct to say that if we take care of only

public distribution system and let the

wholesale trade completely free, it will

certainly not succeed. It will create all

kinds of problems and the problems that

we are facing could never be solved just

by making the public distribution sysftem

efficient. To make it efficient and make it

good and make it worthwhile i; a good

thing by itself. But we must3 p.

M.

also do something about the wholesale
distribution system. We have already taken
steps in this regard and the hon. Member must
be knowing that various States have set up
civil supplies corporations. These civil
supplies corporations are increasingly taking
over the wholesale trade in essential com-
modities. The various co-operative bodies
under the NAFED...
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SHRI SAYEED SHAHABUDDIN: Why
can't we have a Central civil supplies
corporation?

SHRI VIDYA CHARAN SHUKLA: Well,
if that is necessary, we can have it. Civil
supplies and public distribution is monthly a
State item. If it is necessary to have an apex
body at the national level, -we shall certainly
consider it. But, for the time being, the State
civil supplies corporations and many co-
operative bodies like NAFED and NCCF.
National Consumers Co-operative Federation,
and many such bodies are engaged in more
and mor, handling the whole-sale part of the
civil supplies and essential goods and we want
to give further encouragement to this move
that has already taken place so that the public
distribution system right from top to bottom is
properly organised. About credit squeeze etc.,
I have already mentioned in my main
statement and I hope that it will produce the
desired results in future.
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w7 &g FTWEA TRAT QgL @Y
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1 W TU 54T . . . . (Interruprions)

SHRI JAGANNATHRAO JOSHI: Please
tell me, what is the local consumption?

SHRI VIDYA CHARAN SHUKLA: The
local consumption is certainly much more
than 39 lakh tonnes. It is not less than 39 lakh
tonnes in the country. . Hence, we have....

SHRI JAGANNATHRAO JOSHI: I
myself have quoted. It was 50 lakh tonnes. I
gave the production figure of 58 lakh tonnes.
It means, we have eight lakh tonnes.
(Interruptions).

MR. DEPUTY CHAIRMAN: You have
quoted your information. Now, let him give
his information.

ot ety B AW ;AT Y
A& o790 W wEG avg § AR
ST B i AT LAY gAY
a5 Tl £7agT AWl GG § gar
g mag w@fea e €3 €
gt @@ g6 a7d, T QA
WY §, 3% wr  SwAATTE WgR4
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WY #aAT § WX HTT Wi §BAT
41 argwE |+ 9w B wied aug
Feni fo 7F gy @ifvw &2
atls T  Arwe wE wd
o TE AT WRAT mEE WiEd £t

=T ag 45 & 5 o 3m A WFs T
wHET Fadr g swd e #iK
gEU UF AT 41907 o7 o maww Ay
o fagaw =Y A ey w=d =5y
a1 v At g P o W
W FY, YA FAT] aewT F
famz fews, @wng &< faor, w&d
aFne BTN g9 39 auy v
B mr axfagudm fainfraw
W Faiw 4TI F1owg g A
fasr 238 QARA A, gw AR A
g £ TT endAr, omdwi e
YT WY § A s 9 W
GoT 9 Y & AR T g W
s foft Fad W o o vl
TERIT AT %M go @ B fHE )
a7 3@ @a gl owmar g fa
6 g AT & AT g AFAT 4T
|TIRA UT, MY WML 4T fammm
goT T IEHY @og gl I &4 W
Mmuv AT FT 1 gAA fad w7 A%
faaradl &y ol aSrafewd wggw
4T vg  §, wy @1 aeafaa alzmd
g, atgy ofsTd ST ag MP 4 A8
e gt & 3w osfewmE @ oy
fogd wgrs = s &, fowd ana
IR X W OIE (W4T 4T GHAT S0
9% @i |

gafect 51 . | (Incerruptions) THNT
sy frdf £ fowfveme adt sifzy

ot QH“( TE /Y oW Rq
TOFT G TR § 4 xel wF L,
(Interruptions)

gt an @R &AW or §IT
ag § wadie serd ofi & owew §
e ¥ ag 931 § (v g% fag @@
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[sft Feregr =ror vpw]
oy fraar an€ g T g oftenfasfey
yRANIN T A Faq D AAT F
g ® §EETE g1 9% | T
3ufrE & i g0 3981 1 1THRT

FAENT IMEA & AICH ARANT
T ST ¥ g4 A et fo gene
aqfafadr feedft & ? gufen  dfe
gz wTM A 40, $EeR fqtadr ar
qICF WA A AFY CH FEAT, 97 A
FENET 3 EAT Aaedfa T, 47 4 17
api g gaar e faeft zwmd
aqeafy AT 8, =HA SUEr §ETeR
F(72) T ¥ YA ¥ | TWH =R
fafedt & o€ vl W E 1 AT
gz W R TS o & W A
ma gfe saead 518 ody wmEgn
77 WA St TR ¥ ;|ET H
gar, fred  sa@T & gmamws gfe
& #rifw oiaw gm g, & wwaa g e
A1 wit Gwega  dww el
oy A §, wAd  gaferd # B

fastg wfzae &m & a7 wgy ..

3 g8 747 9§ ¢ fx afz gwanr
TIT TR FEAT § w7 9 AT
Wi A St afz aetfe w1 e
T FEIR] & T97 § 3T AV & qwray
glvem w7 ar faa qa &< wodY
wizTE T qgawer T HT TRA |

ot warfire armdrcet (Weraw):
ITAq T EEa, | .

it Iqawaly @ FIATIHT F Now
gfer, Wit aga drad oI |

ot gatfrs avdawT ¢+ ST T
T W TE w qgn
qd@r ot smew a9 fifs 9T 9§ 1@
e 0 am BF v g oo
Ted @t fomE &z wwar Wz ¢
FETG AT ua s fear q7
AT 2T Y EWIT T oRfm wshr
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Nam N ... 5% e s
- @ g wwi 4 aw
vaar q@ifasa wY4 NTEHT a8
sEraTfn ms S W YA B
fesidzm winr a1 frovas, waEs
FHT H 10%o [Fal as T aly Ty
g g BT A w1 R gate
Gaargdy  gary dar s ot
grire faupr qraic e TR
s T# i g T e il
TETF

e

gl W W AT
AT awaag q W 7TA
Fadog grairam =4 & Al 4
weghr wgdr ordl wiaz glvews
T HMAT g W AT a4 o wr,
I A ww 73 § e sl
&1 o qF A F 1 JIE Eq W
wr ey & 6 wer W, waEr w=
HET WA wTE wrAma wriwaa
o 1 e e (oew o A
vH 8 wW & aqr g€ gdr #
T WIT 5 To 80 FNT i wuAT
wag el ger wE W [Fege
BA I o wrd § U7 AT &7
FSIT ¥ SIFT AT #9637 € 60 Fo
ug gt fomsy @ieE 9139 6 %o
A2 AT K 60%o0 ¥ IawdlE1
AT ROWSHT AR FLIA 0 O GA
o a el it ais
oA AW gEr gEg wwEe
ATFE T AT FEE a) T TIT
fradi Toacmm wT o ATeews
aifexew § e F, v Sy Ay
w1 fanefy P w1 o wY &1 fawr
qdl ST § X ag a7 o amg fe
WITA ZTEz TG & TRTES 3T FH
R g 1w wisg gigr ffar A
=& Jwrer vty 7 IR A,
AT § I ey P frerar @ st
g AT wTAgRT 4T 7w £ 2
WIS IAT S SO AR 3T

a3
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me‘ramﬂmw
fpeq T g Wl &1 wRfA T
aa3 wa@ & FaeT geam  fwar |
gafin & TaAg ag A qEER
Srawr aaEea e adi gl
stz 31 9AE Brave A
FTgdr aza H o g fw 31 FE
adrfy dar v e g 1K
qza i srwcfas f‘w%ﬁfwﬁ
0% feal Wt g wig a1 T
g fam gafag wgigfes 0%
2 wvd § Iawr @dEa g T a0
eFigr Fg? gEE A § R
o8 AATE FTaTgET AE LA CAERL
feodft w1 Rz i fealw g TEET
T - 3§ gar g, I9H

s wry fegear § P € oy
aria ag Thas fagr w73 § 7 AT
aTEE A A I A AG qrEsY
T gig I gt W 9ET & |
(Time bell rings) <@ Tt A
X3 QYOO FTE AFT STHTEHT
s, @ ag i @ ST
afafar o= #FI ahraagwen e
a2 2M FfAQ EEAEE WA
gl ¥3 A I
¥ afergem T T gy
gt 3 1 Faa weht <t AT, T F
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I T | WA o, @ W H
wy TTENE TET W S A
zw AW & @ 3T v
guomw & Aw WA

qF AT TR 2 ST AR

ot aafoa armdasT @ WU 4g
awaEr o oaw A Wl
Fo FATa g 6 g —
frsa & 7 FTRTST & FRT
apfan B & A Swd 4
Go T faw WE AT AET B
g ®T g7 g7 aeaw g fw
ATEAEH  gRA W 0% WET W
Few & Cww @ WS A
TR R AT A3 ASATH |

off gymwle ;. F T T E,
Bifed |

oft waTfire aENEARY ¢ T WUA
&t & 1 37 Farsfy gy, qU fraga
fids a7 & F wwre e oy & B et
FTECANT § araE SEI A g 10w
v 3w § o s o g wrdy avvla
T SqA AET T AT T ST ATHIG
gomr Y e Wi Ew qiw T
AT A AR, WE 9
qrETEe g, Taien g1 ST |

s Sqewta ¢ ww A

»ft wafera AvTAwT ¢ OF fae
Haw aT ®IE |

gz o v qfeww  feEdETaA
FTATTAT LT qA AT H, & HeAT AR
¥ o wrgar g fe 5w & 9T
R TREST SO 81 31 AT
w3 w fefigdde =0 531 %%
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[ szifora awmiase) g dfifafram w7 § 1 geew

7 wRg H AfiA@r] aoW F
TR <Y FT R G, A AT A w5
wE T AT A feeia e #1 fay-
T $F FART 1 W AR X
wfas fedgge= & atq w0 A
¥aw gorws &1 AW W 9yfeg
fegum =9 a8 Tgr, Sy ¥ vy
FLHRE BEIT TH TG, W F
arfas mifw fredr @rar gedrana
2 zafar ams oF gFEsEw
FY MoAT  FaTy T

SHRIMATI = RAJINDER  KAUR
(Punjab): Only one thing I want to say.
Let the Minister listen to all the speakers
and then he can reply at the end, so that
the time of the House is saved.

ot gorewraly . ww AT T
gdar "I ET I

Y warfors qodeRT ;. Tl
wgrRT, ww  # § gwdrarg seqr T g
WY T aw gF  gEfemer  Hify g
FAIF W SATER I F AT A
ER wedr wr At & framy
¥ FAT TaRR agr &, qgw W
JENEAE, AT FYOART L) 4q F
TET  IEGRT 99T gEMA ¥
giteewt sTRIE 1 Fgra & Sarar
Teaes o | s & 39 F /g axdarr
AT AT TR, 5§ W 21, 9 Sy
@ zefag fufidas g e s am
AT H IT IF H AR YW 9T
o migee fran § & =g fr ae
us Yatena mig s Aife s, eyt
A, o we FawgAid e feady
FH TE T @ ET wwafE
TG ArEw X & 9 F
¥ aFAN ot & e mwar
wH uahfs Nagam 7Hig

A g Al 9™ Iy q afi w
agAR AT F AL AT 1 Fwal
TIOTH T@T F O THIREY U
TN FTEAT TATH! AT 4T HF W@
game grow @i E awga Fade
FY FB WEIZN |

ot forry w0 3w 0 W TEE
Far AifF =17 msdilzFaa =1
g wgar wma ¥ aem g #
3 ¥ Fgar 9RST § fF g o & o1y
e Afaaidd), sy FgmMgTaTH
ZWIR TWIN FEW T TARA &
faa i wTwFw & Wy agnrThegfy d
IAAT T AIET ST HE |

ATAAT JEET WERE A AT Y
Fg 718 #4 fa7 & qF mrarw g
gar——aafy T 23 a7 A A6 G
Fe—fF ag T & 5 o1 T
RIIAFAT F1 TeA §, (AT Arava-
FAT IH FV qFAT AT § T AT A
Fesfaor &% , F21w €T AT GAT SATAT
9T IET 97 & = rAl o1 BT i A Ay
afs 7g ST i § 59 9% A8,
¥ g7 farT w0 S

st gaR 41 s e ()
#YTY, ... (Interruptions)

it gamarafy : AT 7 ¥ AT
g1 @ d, ura yT AEY R E

»ft forery oo quaw ¢ ATAATT R
AT HATES & {5 PFadT T sImgw omee
g1 ¥ wog wawm wEA g fE e
Zrf AT AT (W WOOT F 0 T TR
TR UF TG FE1 GE | a8 ) & wiwy
XA FAT EA FLF & I
T gy aFaT g {7 79 FaRa g
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ot axrfe avndawt @ svaw AT
BT T feoqz-ne a91 ST |

=t e w0 gy ;A # arr

FATZI )

T2 TF GBI ATE  FIET F
AGAF &, WAAT et 51 A< qza 57
77 3 5 Foadt a8 ddarfas geaq
21 g WE FT RAAT ATAT F wAe
fadl & #1147 % 39 @ 71 qwaw
fFar s =9F 41T F | A FrAETT
FAT &, A1 BT A & AMISAATHT
F1F FCar , TG0 FT F99T Fea 2,
Fafr werfa &1 qf aw & qnr
ST TN, qZ AT AR STELT AT F, T
g A%, w18 gl adi & aw
¥ aw I, v wrife A &, 07 9
dfara £ A agT o araF § wwE
AT ag gAT A3 A ol § ag
41, ot gafae ag7 @ amfe
Ffzaraar gy www o wmv W@ E 0
fforr A wfsareat gmy @R 5
WA AT AAATT I FETEAT FAIL
WG T 0TI SURT ST W T FTEH
forady @fi & w2 A 2o, T
F AT E AT IT FLT

wzF & famr fameor =0 &1 @
qg AT AT FI AT § AT ZH AT
fareroor sqaear % @3 § 9HH gT Wg
s @d W gl aE ¥ ey
g
MR. DEPUTY CHAIRMAN: Mr.

Lepcha, please put one or two questions
only. Everything has been covered.

st gree mwer (e
dmer) o SwEaTefE wEEw, dW e
& qrr o A H AT TR T
& 7 faiw F N9 F W A A7
w®E SOy graTor Sar &1 SfAr

[ 5 AUGUST 1980 ] to a matter of urgent 222

public importance

#t Afeww gy & W e fE
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[T Tl B I F A &F AT I
FTRET T GTH AT WA A
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T FwAT Fla § ARl WEAIST T FT WY
qEAT T AAT TEA R SAEAT FIAT
aifze wEl A1 07 suEedt @l wE
il &Y oW & | W7 T weA faaa
FUTATT AT AT e A
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fait warT w1 meAw =71 faewt fzm)
& ay wifwfan # war g 1 vaw ST
FT =9 12, 13 790 fa=7 & mv 732
FrTar A1 @ 1 g e )
AT SHETE I GE ¢
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[t Fergiara dv=1)

T T X W F ATE T <Al W
(T FA BT AN AfEmA  qTEAA T,
frfaT &1, SI4T  FT MW, T 1oy
FT 314 a1 & AT TgT T ) AT HeET
FTHTT AT 7 a9 9061 H AT Z19
# & 7 39 a1 (s fegeq e woam arfag |
TEF AT A FTHITHAT 919 W g, gdr
& AT ST E |

w7t e =roor qaw ¢ ATAAlT wEE
et g fau § ag Q= ¥ enp
# @ F1aw | 9F 979 3% % fiv e
qdf @ ¥ sEr ¥ WA gEed g
g i 7 Fmg 79 wirw § A7 g
1 g9 wioaeai & A\ AT wTOU
AT & A€ WAAT G54 HI AT ATT E |
gw qaw F R § % 4wt & feu 59
fasa FEEEY & St @i ARt %
@ ArE F1 FlATEAT ZH X FT
el

REFERENCE TO THE NEED FOR

[ RAJYA SABHA ]

INVOLVEMENT OF REFUGEES IN THE

MATTER OF NEGOTIATIONS ABOUT

THE FOREIGN NATIONALS ISSUE IN
ASSAM.

SHRIMATI PURABI MUKHOPA-DHYAY
(West Bengal): Sir, since there are three minutes

only, I would like to read out the thing.

Negotiations by the Chief Minister of Manipur
with regard to the Assam agitation are reaching a
final stage. The agitators have dubbed the refugees
as foreign nationals which certainly is absurd. It
contravenes all the solemn pledges given by
national leader Pandit Jawabarlal Nehru at the time
of Partition as Prime Minister in both Houses of
Parliament and outside about giving citizenship

rights to the refugees.

distribution of Aluminium 224
by Producers

Refugees should be directly involved and
associated in the process of negotiations and
be a party to the de. cisions. Otherwise, it is
apprehended that refugees will be thrown out.
Similarly, the representatives of minorities,
religious and linguistic, should also be
involved in the, process of negotiations and
decisions. I would urge upon the Government
to immediately amend the Citizenship Act,
1955 and the Constitution of India to give full
citizenship rights to the refugees.

REFERENCE TO THE REPORTED
UNFAIR DISTRIBUTION OF ALU.
MINIUM BY THE PRODUCERS.

Mo w1 WEET (wex wamr)
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B v a1 fiF ag wEa faareor somrefy
HIX I|F IR AT F@E FE ) Sy
T W& Arq At § IEw 69w ¥



